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HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR
(Chief Justice's Secretariat).

***

ORDER

No 557 DATED 14.09.2009

After considering the comparative merit, seniority and

suitability Head Assistants / Senior Assistants and Junior Assistants

working in the Subordinate Courts of Jammu Division, the following

officials are promoted temporarily in the interest of administration:-

M/S Avtar Krishan Sidh and Mohammad Sadiq, Head Assistants are

temporarily promoted as Section Officers in the grade of Rs.7450-

11500 (pre-revised).

M/S Lal Din, Bharat Chand, Bhagwan Singh and Gh. Nabi Lone all

Senior Assistants, are temporarily promoted as Head Assistants in

the grade of Rs.5000-8000 (pre-revised).

MIS Shakti Kumar, Junior. Assistant is temporarily promoted as

Senior Assistant in the grade of RsAOOO-6000(pre-revised).

MIS Shakti Kumar is granted conditional temporary

promotion subject to the condition that he shall improve his /

qualification by completing his graduation within a period of five

years, failing which he shall have to revert back to the present posts

of Junior Assistant.

/Consequent upon such promotions the following transfers

and postings of Section Officers/ Head Assistants/ Sr. Assistants

and Junior Assistants of Jammu Division are made in the interest

of administration:

1) Mr. Avtar Krishan Sidh, (Nazir)/HA Munsiff Court, Basohli,

upon his promotion as Section Officer, is transferred and

posted as Section Officer, Principal District & Sessions

Judge's Court, Jammu, against available vacancy.

Mr. Mohammad Sadiq, Head Assistant (Records), PDJ

Court, Jammu, upon his promotion as Section Officer, is
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